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Mr. Nand Kis:hore, Counsel for applicant. 
Mr. Anupam· Agarwal, Counsel for respondents. 

Learned counsel for the applicant has been informed by 
his client that he has been selected and joined his services on 
the post other than Assistant Loco Pilot. 

In view of this fact, this Contempt Petition has become 
infructuous and the same is dismissed as having become 
infructuous. Notices issued to the respondents are hereby 
discharged .. 

:_y}l·-

A4J~ 
(Anil Kumat) . ' . 
Member (JXY .'::iw · 

afiq 

I "'• '''"'" 

,_. 
' . ' , I , ' ~ 

,j I • 

L ,, . 

,/c,s;~ 
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